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Petition for Special Leave to Appeal (C) Diary No. 17294/2015
(Arising out of i mpugned  fi nal j udgnent and order dat ed
13/ 07/ 2004 in WP  No. 6079/ 1982 passed by t he Hi gh Court
Judi cature at Al | ahabad)
STATE OF UTTAR PRADESH Petitioner(s)
VERSUS
MUKHTI YAR SI NGH Respondent ( s)
(Ofice report for directions)
Date : 05/10/2016 This petition was called on for hearing today.
CORAM :
HON&#39; BLE MR, JUSTI CE ASHOK BHUSHAN
[ N CHAMBERS]
For Petitioner(s) M. MR Shanshad, adv.
Vi vek Vishnoi, Adv.
Vai bhav Yadav, Adv.
Adi tya Samaddar, Adv.
Parul Shukl a, Adv.

S5

For Respondent (s)

UPON hearing the counsel the Court made the follow ng

ORDER
Li st in t he first week of Novenber to enabl e
| ear ned counsel for t he petitioner to seek
i nstructions.
[ Charanjeet Kaur ] [ Sharda Kapoor ]

A R-cumP.S. Court Master
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